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Lucknow has developed semi high speed rail engine of 160 kilometre per hour having
5500 hp capacity and being manufactured by Varanasi unit;

{b) 1l so, the number of other such engines under manufacture in the country;

{c) whether Railways are in process of manufacturing high speed diesel and

electric rail engines too, if so, the details thereof; and
{d) il not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RATLWAYS (SHRI MANOJ
SINHA) : (a) No Sir. There 1s no diesel loco of 5500 HP capacity that is capable of
running at 160 Kmph. However, the 4000 HP WDP4 diesel locomotive is capable of
running at 160 kmph.

(b) Does not arise.

{¢) and (d) Chittaranjan Locomotive Works (CLW) 1s assembling one WAP-5
electric locomotive with modified transmission and drive gear system suitable to haul
trains at 200 kmph. Design for diesel locomotive fit for speed of 200 kmph and above 1is

not available, at present, on Indian Railways.
Adarsh Railway Stations

T1881. SHRI RAMDAS ATHAWALE :Will the Minister of RAILWAY' S be pleased

to state:

{a) the criteria to select a railway station for development as Adarsh Railway

Station;
{b) the details of the additional facilities to be provided at Adarsh stations; and

{c) the details of those railway stations in the country, particularly of Maharashtra
which have been accorded approval to be developed as Adarsh stations during the last
three vears?

THE MINISTER OF STATE IN THE MINISTRY OF RATLWAY S (SHRI MANOJ
SINHA) : (a) Selection of railway stations as “Adarsh Stations’ is based on the identified

need for upgradation of passenger amenities.

{b) Adarsh Stations are provided with basic facilities such as drinking water,
adequate toilets, catering services, wailing rooms and dormitories especially for lady

passengers, better signage etc.

TOriginal notice of the question was received in Hindi.
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{c) While additional stations were identified as Adarsh Stations in 2012 and

2013, no station was identified in 2014 for inclusion under Adarsh Station Scheme is as

under:-
Statement
State-wise details of stations identified for development under Adarsh
Station Scheme during the last three vears

State 2012 2013 2014
Andhra Pradesh 06 06 -
Assam 02 - -
Bihar 23 04 -
Chhattisgarh - 02 -
Delhi - - -
Goa S = .
Gujarat 11 02 -
Haryana - 02 -
Himachal Pradesh - - -
Jammu and Kashmir 01 - -
Jharkhand 09 02 -
Karnataka 04 01 -
Kerala 14 03 -
Madhya Pradesh 09 06 -
Maharashtra 13 04 -
Nagaland - - -
Odisha 01 01 -
Puducherry - 01 -
Punjab 01 11 -

Rajasthan 11 03 -
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State 2012 2013 2014
Telangana o 2 }
Tamil Nadu 05 06 -
Uttar Pradesh 20 16 -
Uttarakhand - 01 -
West Bengal 01 - -
Torar 131 76 -

Special purpose vehicles to raise funds

1882, SHRI RANIIB BISWAL: Will the Mimster of RAILWAYS be pleased to
state:

{a) whether Government has proposed to set up Special Purpose Vehicles (SPVs)
in partnerships with State Governments to raise funds from the market to complete pending

projects, if so, the details thereof and the reaction of State Governments thereto;

{(b) the total funds required for the sanctioned new railway line projects and those

of gauge conversion and doubling of railway lines; and

{c) the details of major projects pending as on 31 December, 2014 and the time

schedule fixed for their completion?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI MANOJ
SINHA) : (a) Ministry of Railways has approached all State Governments to form
Special Purpose Vehicles (SPV) jointly with Ministry of Railways to undertake mutually
identified rail infrastructure projects for project development, resources mobilization and

monitoring. 17 State Governments have consented to form the SPVs.

{b) As estimated on April, 2014 balance fund required for completion of already
sanctioned New Line, Gauge Conversion and Doubling projects was ¥1.82 lakh crore.
The throwforward at present price level including effect of new Land Acquisition Act has

been assessed to be T 2.79 lakh crore.

{c) Presently, there are 154 New Line, 42 Gauge Conversion and 166 Doubling
projects across the country. Because of large shelf of ongoing projects, limited availability

of funds for projects and factors such as land acquisition/forest clearances/law and order



